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Report of the Plantation Inquiry Com-
mission regarding coffee and rubber;
and

(b) it so, whether any action has
been initiated in this regard?

The Minister of Commerce (Shri
Kanungo): (a) No, Sir,

(b) Does not arise.
Modi Textile Milis, Modinagar

*1116 {.S::ll S. M. Banerjee:
‘A8 Tangamani; -

Will the Minister of Labour and
Employment be pleased to state:

(a) whether serious labour unrest is
going on in Modi Textile Mills, Modi-
nagar;

(b) if so, whether it is a fact that
170 workers have been arrested so far;

(c) the demands of the workers;
and

(d) the steps taken to end this
unrest?

The Deputy Minister of Labour
(Shri Abid Ali): (a) The mill has
been working from October twenty-
fifth except that a few workers are
at present resorting to Satyagraha
following a strike called by one of the
unions.

(b) Till the 7th December 1957, 149
were arrested for defying prohibitory
orders under Section 144 CR.P.C.

(c) Scrapping of the Conciliation
Committee which is functioning in the
Mill under an agreement enforced
under the Industrial Disputes Act,
reinstatement of dismissed workers
and release of arrested persons.

(d) The State Governmerrt authori-
ties are doing the needful in the
matter.

Industrial Estates in Punjab

Shri D. C, Sharma-
Sardar Iqbal Singh:

Will the Minister of Commerce and
Industry be pleased to refer to the

*1117.
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reply given to Starred Question No.
1243 on the 28th August, 1957 and
state the progress made so far in res-
pect of each of the Industrial Estates
to be set up in the Punjab State
during the Second Five Year Plan?

The Minister of Industry (Shri
Manubhai Shah): A statement is laid
on the Table of the Lok Sabha. [See
Appendix IV, annexure No. 24]

Import of Capital Goods and
Heavy Electrical Planta

‘*1118 Shri Shree Narayan Das:
"} Shrl Radha Raman:

Will the Minister of Commerce and
Industry be pleased to state:

(a) the number of cases in which
the Chief Controller of Imports and
Exports issued letter of authority
intent for opening negotiations with
suppliers or the credit institutions
for the import of capital goods and
heavy electrical plants during the
year 1957 so far;

(b} the number and nature of cases
in which such letters were refused by
him; and

(c) the nature and value of imports
of such goods during the last 10
months of this year?

The Minister of Industry (Shri
Manubhai Shah): (a) to (c). A state-
ment is placed on the Table of the
Lok Sabha. [See Appendix IV, an-
nexure No. 25]

Visas

*1119. Dr, Ram Subhag Singh: Will
the Prime Minister be plensed to state:

(a) whether Government are aware
that when individuals * holding ‘B’
class visas for East Pakistan, apply
for renewal, these are changed into
‘C’ class, if not refused altogether, by
the Pakistan visa authorities at Shil-
long; and

(b) if so, whether Government have
drawn the attention of the Pakistan
Government towards this irregularity?
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The Deputy Minister of External
Affairs (Shrimati Lakshmi Monon):
(a) and (b). We have received a few
complaints of this nature and have
taken them up with the Pakistan
Government.

Export Promotion Committee

Shri Heda:
*11%0 Shri Bibhutt Mishra:
* { Shri Raghunath Singh:
| Shri N. R, Munisamy:

Will the Minister of Commeroce and
Industry be pleased to state:

(a) the steps taken so far on the
main recommendations of the Export
Promotion Committee; and

(b) the result achieved in this
direction?

The Minister of Commerce (Shrl
Kanungo): (a) and (b). Action has
already been initiated on a number of
points on which the Export Promo-
tion Committee has made its recom-
mendations. The other recommenda-
tions are under consideration and deci-
sions are expected to be taken shortly.
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Toa Exports

*1122. Shri Rameshwar Tantia: Will
the Minister of Commerce and Indus-
try be pleased to state:

(a) whether the Tea Industry is
experiencing a serious competition
from Cylon  and East Africa; and

{b) whether Government are consi-
dering release of more quota for the
export of tea?

The Minister of Commerce (Shri
Kanungo): (a) We have been having
competition from other producing
countries in our tea export trade.

(b) Tea export quotas are released
from time to time. So far quotas to
the extent of 55% of the crop basis
of Tea Estates amounting to 401-5 mil-
lion lbs. have been released. Further
releases will be made as and when
necessary.

Goodwill- cum-Trade Delegation from
Ghana

*1128. Shri Raghunath Singh: Will
the Minister of Commerce and Indus-
try be pleased to state whether it is
a fact that a goodwill-cum-trade dele-
gation from Ghana is visiting India in
the near future?

The Deputy Minister of Commeres
and Industry (Shri Satish Chandra):
Yes, Sir. A Trade-cum-Goodwill Dele-
gation from Ghana is expected to visit
India shortly.





